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DETENTION AND RELEASE OF MEMBER-

The following communication dated dated 4.4.1995
addressed to the Hon. Speaker, Delhi Vidhan Sabha, from the

Dy. Commissioner of Police, North-West District, Delhi was
= received on 5th April, 1995 ;-

"I have the honour to inform ycu that Sh.Jgai IZishan,MLA
of Sultan Pur Majra Constituency, Delhi alongwith his
Seven accomplices was detained U/S 65 of Delhi Police
Act, 1978 on 3.4.95 at 6.15 P.li. from the demolition

- Site at Nangloi Road, Sultan Puri, Delhi when he along-
with his accomplices had tried to prevent the demolition
programme being carried out by the M.C.D. Staff. Shri Jgai
Kishan,MLA and his associates were brought to P.S. Sultan
Puri, Delhi and released at 6. 0 P.M. dated 3,4,95.%
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